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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA.
M.A. NO.23/2023/EZ WITH LA. NO.67/2023/EZ
(Arising out of Original Application No. 20 of 2021/EZ
disposed of on 28.09.2022.)

Sri Swarup Kumar Rath & others. cveenees Applicants.
. Versus
UnionofIndiaand @thers,. = ... Respondents.
COMPLIANCE AFFIDAVIT FILED ON BEHALF OF
RESPONDENT NOS. 2.3.5.6 & 7.
I, Sri  Abinash Roul, aged about 58 years, S/o.Late

Sankarsan Roul, at present working as Chief Engineer, Drainage,
Gandarp;urg Cuttack, At/PQ: Gandarpur, P.S.- Chauliaganj,Dist.-
Cuttack, dr: hereby soleﬁ affirm and state as follows:-

1. That, I am working as CEief Engineer, Drainage,
Gandarpur, Cuttack , hereinafter referred to as the answering
respondent No.6 and as such I am competent and have been duly
authorized by Respondents No.2,3 and 5 to swear this affidavit
on their behalf. '

2. That this affidavit is being filed pursuant to kind order
dated 18.11.2024 passed by this Hon’ble Tribunal.

3. That it is respectfully submitted that compliance affidavit
filed on 15.03.2024 by Respondent No.6 may kindly be read as

part and parcel of this affidavit.
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NOTARY, CUTTACK
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4.  That it is humbly submitted that, the intervener. in the
above noted case alleged that in the process of restoration of
Suka Paika Canal, large numbers of trees are being caught.

In reply to the said allegatic;n, the deponent at Paragraph
14 of objection affidavit dated 15.03.2024 clearly mentioned that
only 189 numbers of small/medium trees are present within the
proposed acquisition area.

The Hon’ble Tribunal vide order dated 18.11.2024 wants
to ascertain whether trees have been removed and if they have to
be removed whether permission has been taken by the competent
authorities for removal of trees.

The deponent humbly submits that, the Superintending
Engineer, Mahanadi South Division-I, Cuttack issued vide letter
No. 9501 Dated 17.10.2023 to the Divisional Forest Officer, City

Forest Division, Bhubaneswar to accord permission for removal

of trees present within the acquisition area. Accordingly, on

18.01.2024 joint field verification was conducted on the
proposed site. In the said joint verification, Forester, Cuttack
Forest Section, Forest Range Officer, Cuttack Range, Revenue
Inspector, Kandapur, Tahasildar, Cuttack Sadar, Asst. Executive
Engineer, Kishore Nagar Irrigation Sub Division, Superintending
Engineer, Mahanadi South Division-I, Asst. Engineer, Sukapaika
Irrigation Section, representative of OFDC Ltd verified trees and
came to a conclusion that, 14 numbers of trees of different
species required to be removed from the proposed site.

Accordingly, Divisional Forest Officer, City Forest Division,

Advocate

NOTARY, CUTTAG%
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Bhubaneswar vide letter No. 694 Dated 03.02.2024 accorded
permission for removal of the identified 14 numbers of trees and
directed the Superintending Engineer, Mahanadi South Division-
I, Cuttack to deposit cost of Rs.29,204/- (Rupees twenty nine
thousand & two hundred four) onlly as per plantation cost in the
year 2021 for avenue plantation( for three years) approved by
PCCF & HoFF, Odisha to take up plantation. Accbrdingly, the
Superintending Engineer, Mahanadi South Division-I, Cuttack
deposited the cost and 14 numbers of trees were removed from
the Suka Paika Project area.

Copies of permission letter alongwith joint verification

report are filed herewith and marked as Annexure-R6/AI Series.

5. That it is humbly submitted that Construction of 04 nos. of
Village Road Bridges over Sukapaika have already been
completed. Rejuvenation/ re-sectioning of the drainage channel
have already been completed for a length of 29 km out of
30.85km. Construction work is going on to complete the balance
rejuvenation work within the schedule date of completion i.e.
21.06.2025.

6.  That it is humbly submitted that Construction of one Cross
Drainage work on Distributary No.1 of Taladanda Canal System
at RD 29635 m. of Sukapaika Drainage Channel has been already
completed. Structural/ Civil works Sluice on Mahanadi Right
embankmenf near village Aya’tpur has been completed.
Fabrication, supply, transportation and erection of Mechanical

gates in the sluice have been commenced from 01.01.2025 with

Surendra Prasad DM%

matf
NOTARY. CU Ak
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schedule date of completion 31.03.2025. Work is going on to
complete the Sluice work in all respect within 31.03.2025.

Copy of the work order issued by the Superintending
Engineer, Mechanical Division, Cuttack for Fabrication, supply,
transportation and erection of Sluice gates is annexed herewith as

Annexure-R6/AJ.

7.  That it is humbly submitted that the matter raised in the
LLA. has no valid ground and the rejuvenation work is nearing
completion stage as per kind orders of this Hon’ble Court.

Therefore the I.A. may kindly be dismissed.

VERIFICATION

I, Sri Abinash Roul, aged about 58 years, S/o.Late
Sankarsan Roul, at present working as Chief Engineer,
Drainage, Gandarpur, Cuttack, At/PO: Gandarpur, P.S.-
Chauliaganj, Dist.-Cuttack, do hereby verify that the contents of
the above affidavit are true and correct to the best of my
knowledge as derived from official records and that nothing

material has been concealed there from.

Verified at Cuttack on this the 10™ day of January, 2025.

A nad Rl

Cuttack. ‘O ‘01 \ Y g
Dt. 10.01.2025. VERIFICANT. :
- . Chief Enginger
Drainage, Cuttack-3

M\

Surenara Frasad Dhal
NOTARY, CUTTACK
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AFFIDAVIT.

I, Sri Abinash Roul, aged about 58 years, S/o.Late
Sankarsan Roul, at present working as Chief Engineer, Drainage,
Gandarpur, Cuttack, At/PO: Gandarpur, P.S.- Chauliaganj, Dist.-
Cuttack, do hereby solemnly affirm and state as follows:-

1. That, I am the respondent No.6 in this Original application
and have been duly authorized by Respondents No.2, 3 and

5 to swear this affidavit on their behalf also.

2. That the facts stated above are true to the best of my
knowledge and based on Bfﬁcial records.

Identified by:- W/ -N e O/ZQN QO\} L
=

e, g.m;p, = o | e o
Advocats’ /' /2exs "~ Deponent.
S hief Engineer

CERTIFIC ABrginage, Cuttack-3

Certified that the cartridge papers are not readily available.

Cuttack C““: "ﬁgﬁ-—
: PARTHA SARATHI NAYAK °©

Date:10.01.2025 ADDL. GOVT. ADVOCATE

The above named Deponem

Soleyily affm o2l DOIC, -

::;_jj,;jf.ifg.ﬂmc?ﬁ@( A2

Surendra (/7/ 0/ L5
ad Dhal/
o

NOTARY, CUTTACK



& ANNEXURE-RG/[AT
ot -6- SERIES

= OFFICE OF THE SUPERINTENDING ENGINEER,
MAHANADI SOUTH DIVISION, NO.I, CUTTACK

Email ID:-eemsdcuttack@gmail.com

No. 250/ / Date /7/0 590023, :

10

The Divisional Forest officer,
City Forest Division
Saheed Nagar, Bhubaneswar

Sub: Execution of the work “Construction of sluice on Mahanadi Right Embankment
riear viflage Ayatpur” vide Acreement No. 230 P, of 2023-2024

With reference to the subject and letter cited above, it is to intimate that Assistant
Executive Engineer, Kissannagar lIrrigation Sub-division, kissannagar had visited the
work site aiong with the Agency and repcrted that 22 nos of local non sal trees present
en Mahanadi Right embankment in village Ayatpur create difficulties for smooth
execution of the wok “Construction of siuice o Mahanadi Right in village Ayatpur ". The
sald work is to be executed as part of direction of Hon'ble NGT with the stipulated
~ommencement and compietion of the work as dt. 20.10.2023 & 19.07.2024
respeciively.

in view of the above facts, it is therefore requested to take necessary steps for
remaval of trees for early execution u; the work,
Yours faithfully
(et &

AlC Superintending Engineer
ﬁﬂahanadi South Division No. |

: , Zy9r> Cuttack
Memo No 9500? s / Dated, /7‘ /& 0“200@,
Copy Submitted to the Chief Engineer & Basin Manager, Mahanadi Kathajodi
System, BBSR for favour of kind information. wh
0
i’
o/c
z%SUfERINTE DING ENGINEER
- 02l a;

Memo No 9503 . / Dated, /7 0. 01913 ’

Copy submitted to the Additional Chief =ngineer, Eastern Circle]-I, Cuttack for favour

of kind information. Yﬁ);a 1234
©/C _SUPERINTENDING ENGINEER
5 "o q'J
Memo No 9&9‘09 / Dated, /% ’nﬁ]/'jr A 823 .

Copy to Assistant Executive Engineer, Kissannagar Irrigation Sub-Division,
e Kissannagar with his Letter No. 509 dt.16.10.2023 for information( :
Grue (opy - . . 5 YOI
Attested : N o\\\ﬁ{ I Qﬂ\\“\:
Chief Errginee g SUPERINTENDING!ENGINEER

Drainage, Cuttack-3 %,\15




+  om “ICE O : JER & WILD LIFE WARDEN
| - - SERY SAHEwNAGAR
; y(@gmail.com.

To

¢ {_m of sluice on Mdimnadl right Embankméﬁt
t No. 230P of 2023-24.

Sub:

Sir,
of letter No. 9501 dtd. 17.10.2023 of the

: ..Eﬁctas'edﬁ
QLumk which is self explanatory.
You are .,;re"n__ 3omt vertﬁcaﬁgﬂ with the staff of the the

~ Superintending Engineer, Mahanadi Sou ack, Odisha Forest Development Corporation
 Ltd., Bhubaneswar and the Of he joint \ verification report should cover the

. following aspects and same sh
- counter signed by you.

ed ¢ 1y: -eSlgﬁéé by the concemed ofi’aemts, a;a;}hcam &

“ "':5""'here the trees existing mentioning Mouza. Khata
the land as per Sabik & Hal settlement record.
.epert & date of Correction of RoR '

(1 Detail land s;c}luzch.:le.E ¢ Pl
No.. Plot No., Aren & K
~ Year of publication of Hal §
=) Ownership of the iand __
(iii) Whether the Tand is free from__ gatior
 list of the tree(s) reqmmd 10 be cut & removed mentioning the species, |

o Enumeration list of the 1reeis,
'Gzrth applox height & wndmen t}f thr;* trees.

o
E
T

R

e 'Raﬂgﬁ: Officer, Cuitack Range for

infomation and necessa

s 2825
D;vxs;om
;t} i*orest ’Dwass{m BBSR

. &

315...4 Dated. @] [ 1112

along’ th copy of its enclosure temarded to the DM, OFDC Lid

: Bhubaneswar {C} Division, _Bhubaneswar for information ¢ and necessary action. Heis requested 10
depuie his staff for Joir rification as to be scheduled by the Tahasﬂdat Sadar Cuttack.

2
gD:\mmmi Forest ¢ (Sffac%r% ??
""""" ‘. City Forest Division, BBSR

Mamo NQ %‘z-mm-v-f Dﬁted {E}f (12023
- Copy iurw ded to _Supermten ing Engineer, Mahanadi South Division-1,

' 3j(‘ uttack for mfbrmahon and necessary action Hé-i’s requested to depute his staff for joint verification as
: uicd by the Tahasildar, Sadar C uttack. Further, he is requested to submit the land schedule

-:the pmpasgd site where trees are to be rémoved. =

_ e e Copy \ o522
G - Mtcstex w'u)/ . Dwastoml Forest Og{u\u

""" . = @’fx\ © City Forest Division, BBSR
1V of TAHASILDAR (Super. .!.‘ng,g,) znzp g}he r  al

Dr amage, Cuttack-3 . =



E-mail: cuttackrof@gmail.com

Memo No. /3] /Dy 2941 'R0

To
The Divisional Forest Officer,
City Forest Division, Bhubaneswar,
Sub:- Submission Join | erification report of the construction of sluice on

Mahanadi righy Embankmeny .

Ref:- Your Office Memo No. 7954 dt.01.11.2023.

Yours faithfully
L C\
Encl:- as above (Q "’:M‘j ap0d
Forest Range Officer
Grue ¢o Cuttack Ran
Aﬂestgt : -1,0‘9; ge
W\
ingér
o guttack'3

Drainage,
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Joint Verification of the Construction of sluicec on Mahanadi ri;gi Embnakment joint inspection for enumeration of trees
vide Letter No. 7954 Dt. 01.11.2023 of the DFO City Forest Division,Bhubancswar.

Sl Mauza Khata Mot No. | Tree No. Species Girth at breast | Clear bole in cm Remarks
No No. height in em (appx)
1 i Pateti 90 120
2 2 NN»I g 135 240
3 3 Sahada 90 210
4 4 Giringa 240 600
5 99 5 Tala 120 240
6 6 Tala S e 240
s _ : i 4 Tala ' 90 280
3 Danduasipada| 413 8 e Py 180
9 9 Giringa 90 300
10 837 10 Chakunda _ 240 600
11 11 Kadamba 180 800
12 | 838 12 Khajuri 60 180
13 . 13 _ Khajuri 70 219
14 14 Neem 60 180
_ ﬂ;r ucé ? ﬁ% Al Tahasildar
Cutt #SLetion ! UW’C‘H Offse, R. ]R Sfl (é”?ﬁbﬁ Cuttack Sadar
Cuttack (E) Section Tﬁh&gﬂdars Saga,
" Cuttack
i ’ ‘w:v‘ J2#
ineer 79 Asistam Engineer s R
iv Mahanadu@eckh Division-1 Wkaﬁmﬁz‘%%% o OFDC L.
Grue Cop Py
Attestel

Drainage, Cuttack-3
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OFFICE OF THE bIvis) ONAL FOREST OFFICER & WILF WARDEN
CITY FOREST I IVISION, AT/PO-GREENPARK NURSERY

SAHEEDNAGAR,
BHU BANESWAR»?SI 007 TEL/FAMOGN)2548836,&1!13:’]:{}1' ocitviemail.com

LetterNo. 694 /3F.Loage)/ 12024
Dated, Bhubaneswar, the 3n¢ February, 2024
To : : ;
‘ The Sup,crimendmg‘ Engineer,
Mahanadi South DBivision-I, Cuttack
Suby Exceution. of the work “Construction
Avenue” vide Agreement No. 230p 0 2023-24;

Sir,

Basing on the joint vetification report submitted by the Range Officer,
Memo No. 131 g, 29.01.2024 duly signed by all toncemed, permission is hereby
disposal of 14 nog. of different trees (Jointenumeration fist enclosed) in exigencies of works mentioned above, subject
to condition that you may depositRs. 29204/- /. (Rupees twenty nine thousand 1wo hundred four)
8s per plantdtion cogt Norm, 2021 for Avenue Plantation (for 3 vears) approved by PCCF & HoFF, Odishaito tuke
up plantation,

Cost for raising & maintenance of 4% 2= 28 nos. of
{Including cost of pabbion of Ry, 285/~ pach
Add 10% escalation aver cost of maintenanee in next 2 years

plant @ 1009 /- per planis =Rs. 28252/

=Rs. 932/
_ Total:- Rs. 29204/
The bark detils for de POsit/ transfer of fund for plantation is mentioned below,

Name of Account: M/S.Project activity Deposit Fund
Account Holder:  DFo City Forest Division,
Account Number: * . 1160104000062754

Name of the Bank:  [5p] Baalk,

Nume of Brancy: Chandra Sekharpur; BBSR

IF8 Code: IBKLOOG] 160

(DFO City Forest Division, BBSR,

B

Furiher, the applicant has 1o deposit the cutting cost to DM, OFD¢ Lid, Bhubaneswar (C)Division
as tobe demanded by the DM, OFDC L, Allthe converted material shall be delivered to QFDC Lad., Bhubancswar{ )
Division after observing the procedurs, .

Detail particulars regarding deposition/transfer of fund should be intimated to thisgm;gt the earliest

Yours fa ithtully,

Divisional Forest Officer

= City Forest Dj vision, Bhubaneswar.
Memo No__ 95 -/ Dt_3% February 3024 f
Copy along with ity enclosure forwarded.to Divisiong] Manager, OFDC Ll‘d.,:Bhubam:swar(C} Division
for information and nece ssary action, . i

Divisional Forest Offjcer
: City Forest Division, Bhubaneswar.
MemoNo. 696 1 Dt_3" Feb; 2024

Copy forwarded to the Range Officer, Cunack Range for information and necessary action.

o \ A r"

il Diviomal Forest Of‘ﬁ'éer
&"A;;:’:sc: ; City Forest Dj vision, Bhubaneswar.
ested
; » T
© Letier 372024
0 T
Pl
N
Chief Engineer

Drainage, Cuttack-3

of sluice on Mahanagj fight Embankment near village

Cuttack Range vide his
aceorded for conversion and
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ANNEXURE -R6/AT

OFFICE OF THE SUPERINTENDING ENGINEER MECHANICAL DIVISION, CUTTACK
NIMPUR BARRAGE COLONY, JAGATPUR, CUTTACK-21

E-mall —semechanicalcuttack @gmail.com
Ltr. No___J ZfﬁgNE Date___31. 12. Z,QQ{!

To
M/s. Aditya Industrial Enterprisers,
At/po - Fakirpada,pin-754100
Dist.- Cuttack, State-Odisha
Email ID - sukantasahoo13@gmail.com

Sub:-  “Fabrication, supply, transportation and erection of slulce gate at RD 30850M Pertaining to Work"
Rejuvenation of Sukapaika Drainage Channel under cuttack sadar" under Mahanadi South Division
No.1, Cuttack for the year 2024 - 25.”

Ref-  This office Agreement No. 41 P1 of 2024-25,

Dear Sir,

An agreement has been entered into for the work in question on dtd. 31.12.2024 against this office
Agreement No. 41 P1/2024-25. You are hereby requested to take-up and complete the work within the
stipulated period. The date of commencement and completion of the work i.e. dtd. 01.01.2025 and dtd.
31.03.2025 respectively. A certified copy of the agreement is enclosed herewith for your needful action.

Encl:-1. Xerox copy- P 1 Agreement.

: Mechanical Diyjsion, C k
emoto, 1795 fowe. 34. 12,202 Sy

Copy submitted to the Chief Engineer, Mechanical Office of the Engin -Chief, Water Resources,
Bhubaneswar, Odisha for favour of kind information and necessary action. -

Superi

memoNo. L 7YY ipate. 31.12.202 4 Mechanica

Copy submitted to the Addl. Chief Engineer, Mechanical Circle, Bhu
information and necessary action.

Mechanical Divisign,
Memo No._f 748 /Date. $1,12.2021/ it W‘%

Copy forwarded to the Superintending Engineer, Mahanadi South Division N
information and necessary action.

Superint
Mechanical Divisidy, Clttack
Memo No, 4 797/”5/Date. 344 Q/a2.02/£f m/qaﬁ "

Copy along with the Xerox copy of the agreement to the Asst. Executivé |Engineer, Mechanical Sub-
Division Kendrapara, Cuttack for Information and necessary action.

Encl:-1. Xerox copy- P 1 Agreement.
et Superintending E \ er,
_ Mechanical Divisiah, Cuttack
Memo No. f lZéQZ WE /pate. 34, 1 2 '202/[/ S

Copy forwarded to Cashier / Auditor of this division for Information & neces action,

Encl:-1. Xerox copy- P 1 Agreement, M A1
Superinte hé En@ir‘e&\, L—\

Grue eﬂ["-l Mechanical Divis{on, Cuttack
M“Mw; _]p,}.; M{J\v\
o\
o)
Chief Engineer

Drainage, Cuttack-3 i



J| D.T.C.N. NO. CEM/MDC/05/2024-25 of CE Mechanical, Office of E10, Bhubaneaws,

Estimate No. 95 /2024-25, dt. 06.08.2024 Rs. 33,60,100.00

|
| Head of Account :

GOVERNMENT OF ODISHA, |

DEPARTMENT OF WATER RESOURCES E
MECHANICAL DIVISION, , |
CUTTACK-3

T —

AGREEMENT Ng -1 P12024 . 7¢”

i

NAME OF WoRk

]
Fabrication, Supply, transportation and erection of siuicef’ﬁf 91
RD 30850m Pertaining to Work" Rejuvenation of Sukapaika ’

|

Drainage Channel under cuttack sadar"under Mahanadi South
Division No.1, Cuttack for the year 2024 - 25,

| Name of Contactor Mis. Aditya Industrial Enterprisers _‘
: Agreement Value Rs. ¥ 23,96,710.00 (GST Extra) ;

Date of Commencement : 01.01.2025 %iff&" R ]
__ Stipulated Date of Completion : 31.03.2025 n

Extension of time granted upto:

Rl

Estimator
Mechanical Division
Cuttonek-21

Suparinténding Enginesr {1
~ Blechanlcal Division \
¥ Cuttack-21




